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central administrative tribunal, jabaipur bench, jabalpur

O.A. NO, 833/2002

Kamleshwar Kumar Jain, 3/0.
Late shri Bhaiyalala Jain,
aged 59 years. Senior store
Supdt., C.O.D., Jabalpur (N.P.)

Versus

Applicant

1.

2 .

3 .

4 .

Union of India, through-
The Secretary, Kdnistry
of Defence, south Block,
iTew Dslhx •

Director General of Services,
Army Head Quarter, DHQ FO,
Nev/ Delhi - llOOll.

Officer-in-charge, aoc Records,
Trimugherry post, p.B. No. 3,
Secunderabad - SOOGiS.

The Commandent, Central
Ordnance Depot, Jabalpur.

Counsel :

shri s .K. pathaK for the applicant

Coram ;

Hon'ble shri Justice N.N. singh
Hon'ble shri Sarweshwar Jha

Respondents

Vice Chairman.
Member (Admnv.)

ORDER (oral)
(Passed on this the l6th day of January 2003)
Heard.

/The applicant has approached this Tribunal

through this original Application for directing the

respondents to allow him to join the post of ordnance

Officer Civilian (o.O.C.) with effect from O1/O8/2OO2, for

which the necessary orders have already been issued by the

respondents (respondent No. 2). it is also observed that

the applicant has submitted a representation vide Annexure

a/2 to the Director General of ordnance Services on the

10th September 2002 and the same is yet to be disposed of

by the respondents .
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2* Under these circumstances It appears that the

best course at this stage while hearing this Original

Application on the point of admission would be to dispose

of the Original Application with directions to the

respondents (respondent No. 2) to dispose of the said

representation of the applicant by issuing a reasoned and

Speaking order as per law within a period of one month

from the date of receipt of this order, with this, this

Original Application stands disposed of with the aforesaid

directions.

Qn.T)i-(u
(SARWESHWAR JHA) (N.N. SiNGH)

MEfffiER (a) vice chairman
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